GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOKSABHA

UNSTARRED QUESTION NO. 2045
TO BE ANSWERED ON THE 21T DECEMBER 2018/ AGRAHAYANADO, 1940(SAKA)

Cancellationof NBFCs Registration
2045. SHRIL.R. SHIVARAMEGOWDA:
SHRIJYOTIRADITYAM. SCINDIA:
SHRIP.K. KUNHALIKUTTY:

Willthe Ministerof FINANCEDbe pleased to state:

(@  whetherthe numberof Non-BankingFinance Companies(NBFCs)is increasingday
by day in the countryand operatingwithoutrequisiteregistration, if so, the details thereof
includingthe reactionof the Governmentthereto;

(b)  whether the Reserve Bank of India (RBI) has recently cancelled certification of
registrationof a large numberof such NBFCs for unspecified reasons, if so, the details of
the NBFCs whose registrationshave been cancelled across the countryduringthe last twc
yearsalong withthe specific reasons each for cancellingthe registrationof NBFCs;

()  thedetailsof new NBFCsregisteredby RBI duringthe calendaryear2017 and 2018;

(d)  the details of the NBFCs against whom complaints regarding non-payment of
investors money have been received by the RBI duringthe last three years along with the
reactionof the Governmentthereto; and

()  whetherthe Governmenthas any proposalto regulate/scrutinizeuch companiesin
the wake of the recent scams noticed therein and if so, the details thereof and the
monitoringmechanismput in place to keep a check on the activitiesof the said companies
and to protectthe interestof the investors?

ANSWER

Minister of State in the Ministryof Finance
(SHRI SHIV PRATAPSHUKLA)

(a) to (e): RBI has apprised that it registersand regulates NBFCsunder ChapterIIIB of the
RBI Act, 1934, and that as per section 45IA of the Act, it is mandatoryfor companiesdoing
Non-BankingFinancialInstitution(NBFI) business and meeting PrincipalBusiness Criteri
of company’sfinancial assets constitutingmore than 50 per cent of the total assets and

income from financial assets being more than 50 per cent of the gross income to get
registeredas NBFCwithRBI.

RBI has furtherinformedthat the numberof NBFCsregisteredwithit has come down from
11,400 as on 31.3.2018 to 10,102 as on 30.9.2018, due to cancellationof the Certificateof
Registration (CoR) of companies which did not comply with those mandatory RBI
requirements.Details of cancelled NBFCs for the last two years are at Annexurel. These



cancellations have happened due to either voluntarysurrender of CoR or due to non-
compliance with mandatoryrequirementslike minimumNet Owned Fund (NOF) of 0O 2
crore,non-submissionof statutoryreturns,not beingtraced at the given address, etc. RBI has
also informedthat NBFCs registered with RBI are subject to on-site inspectionand off-site
monitoringthroughreturnsubmissionand throughstatutoryauditors’reports. On the basis
of assessment throughthe above supervisoryprocess, necessary supervisoryaction is taker
on registered NBFCs, if deemed necessary. Details of NBFCs registered by RBI from July
2017 to June 2018 are at Annexure2. As per inputsreceived from RBI, NBFCsagainst whicl
complaintsregardingnon-paymentof investormoneyhave been received by RBI duringthe
last three yearsare as under:
1. SinghlandInvestmenstLtd.

. PunjabState IndustrialDevelopmentCorporationLtd.
. UK FinServicesLtd.
. IL & FS

. SIGS FinancialServices

N U AW

. ManappuramfinanceLtd.



Annexurel

Lok Sabha UnstarredQuestion No. 2045 for21.12.201&egarding “Cancellation of

NBFCs Registration”

Details of NBFCs whose CoR has been cancelled by RBI duringlast two years

S. No. Regional Office of RBI Number of cancellation of CoR
1. Ahmedabad 48
2. Bengaluru 27
3. Bhopal 11
4. Bhubaneswar 4
5. Chandigarh 79
6. Chennai 103
7. Guwahati 2
8. Hyderabad 48
9. Jaipur 28
10. | Jammu 16
11. | Kanpur 89
12. | Kolkata 617
13. | Mumbai 190
14. | NewDelhi 203
15. | Patna 9
16. | Thiruvananthapuram 16

Total 1,490

Source: RBI






Annexure?2
Lok Sabha UnstarredQuestion No. 2045 for21.12.201&egarding “Cancellation of NBFCs
Registration”

Classification-wise number of NBFCs registered fromJuly 2017to June 2018

July | Aug | o, Oct | Nov | Dec | Jan | Feb | Mar | Apr | May | June

Category | 2017| 2017 | 5o17 | 2017 | 2017 | 2017 | 2018 | 2018 | 2018 | 2018 | 2018 | 2018 | 1ot
Loan 50 15| 6| 11 8| 12| 9 8| 9 71 16| 7| 113
Company
Investment ) ) ) 1 ) 1 5 4 15
Company
Core
Investment - - 1 - - - 2 1 4
Company
Asset
Reconstructios - - - - - 1 - 1
Company
Factor - - - 1 - - 1
P2P - - - - - 5 5
Total 50 15 6| 12| 10| 13 90 11| 10 8| 23| 17| 139

Source: RBI




